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Title: Regarding proposal of Baramati Municipal Council for construction of a service road in
Baramati

SHRIMATI SUPRIYA SADANAND SULE (BARAMATI): Baramati Municipal Council has proposed to construct a service road
from Teen Hatti Chowk to Court Building in Baramati. However, some part of this road comes under the jurisdiction of Indian
Railways. Ministry of Railways is asking Baramati Municipal Council to take the said patch of land on lease. But this would
cause a huge financial burden on the Municipal Council. Hence, the Council are requesting that the lease should be waived off
and have proposed that they would bear the construction cost, as well as the maintenance cost entirely. | request the Hon?ble

Minster of Railways to kindly consider the proposal given by Baramati Municipal Council.
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The Lok Sabha, then adjourned till Eleven of the Clock on

Tuesday, February 07, 2023/Magha 18, 1944 (Saka).

INTERNET

The Original Version of Lok Sabha proceedings is available on Parliament of
India Website and Lok Sabha Website at the following addresses:

http://www.parliamentofindia.nic.in

http://www.loksabha.nic.in

LIVE TELECAST OF PROCEEDIN F LOK SABHA

Lok Sabha proceedings are being telecast live on Sansad T.V. Channel. Live
telecast begins at 11 A.M. everyday the Lok Sabha sits, till the adjournment of the
House.
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Published under Rules 379 and 382 of the Rules of Procedure and Conduct of Business

in Lok Sabha (Sixteenth Edition)

* The sign + marked above the name of a Member indicates that the Question was actually asked on the floor of the
House by that Member.

* Available in Master copy of Debate, placed in Library.
* Available in Master copy of Debate, placed in Library.

* Annual Reports and Audited Accounts were laid on 19.12.2022.

* Treated as laid on the Table.
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